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'1'.'HE;:REPRESENT&IION OF THE PEOPLE (AMEND-
MENT) ACT, 1965

No 14 OF 1965
: [21st May, 1965]
An Act further to amend the Representation-of the People
Act, 1950

B it ehacted by Parhament in the Slxteenth Year of the'
Republic of Indla as follows.—r

Short title, 1. This :Act may be called ‘the Representation of the People
(Amendment) Act, 1965,

‘\
\

Amendment - 2, In the Fourth Schedule to )Qhe Representatlon of the Pe0ple

of Fourth

Schedule toAt 1850,— \
Act 43 of \
1950.

(a) under the heading “AIEX_DHRA Prabesn”, the entry “4.
City. and Town Committees.” sﬁgll be omitted;

(b) under the heading “MYS(}{KE ’, after the entry “4. Noti-

L]

" fied Area Committees.”, the entrya“s. Town Fanchayats.” shall
be inserted; g :

(c) under the heading ‘“WEST BENGA

(i) for the entry “2. Dlstr'lét Boards.”, the entry “2.
Zilla Parishads.” shall be substltuted

(ity for the entry “4. Local Bqards " the foIIOng en-
tries shall be substituted, namely: '

" “4 Anchalik Parishads, |

5. Town Committees.”, |
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